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Notes of The 

Registry 
Order of The Tribunal 

  This case was filed in Calcutta Bench and numbered as 

O.A. No 350/01627/2018 which was disposed of by the 

Calcutta Bench on 25.10.2018. Thereafter, this matter 

transferred to this Bench and renumbered as O.A. No. 

31/2019 and wrongly listed before the Bench today. 

 

Since the O.A has already been disposed  of, it may be 

shown as disposed of for statistical purpose. 

( SWARUP KUMAR MISHRA) 

            MEMBER (J)             

( GOKUL CHANDRA PATI) 

           MEMBER (A)            
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